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mir and are engaged in anti·Indian 
activities; and 

(b) if so, the steps taken to weed 
out the hostile elements and to streIJ· 
.gthen the defences? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFF· 
AIRS (SHRl VIDYA CHARAN 
SHUKLA): (a) and (b). Government 
are vigilant in the matter of defence 
and for checking infiltration. 

It would not be in public interest 
to disclose particulars of the steps 
taken. There could be a small num· 
ber of foreign hostile persons work· 
ing in the State, but there is nothing 
to suggest their, presence in any size-
able number. 

A.R.C. REPORT ON EcONOMIC 
ADMINISTIlATION 

5180. SHRI R. K. SINHA: 
SHRI S. R. DAMANI: 
SHRI M. S. OBEROI: 

Will the Minister of HOME AFF· 
AIRS be pleased to state: 

(a) whether the Administrative Re· 
forms Commission has presented a 
report on economic administration; 

(b) if 50, the main recommendations 
thereof; and 

(c) the steps which Government 
ha~ taken to implement them? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFF· 
AIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) Yes, Sir. 

(b) The report has already been 
laid on the Table of the House. 

(c) The report was submitted only 
on the %Oth July 1968 and is under 
examination. 
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ADMINISTRATIVE REFORMS 
COMMISSION 

5184. SHRIMATI NIRLEP 
KAUR: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that the 
Report of the Study Team on Rail-
ways is currently under examination 
of the Administrative Reforms Com· 
mission; and 
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(b) if so, when the Report is likely 
to be submitted to Government? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFF-
AIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) The Study Team.on 
Railways has not yet submitted its 
report to the Administrative Reforms 
Commission. 

(b) Does not arise. 

PAKISTANI INTRUSIONS ON GU]ARAT 
BORDER 

5185. SHRI ANANTRAO PATIL: 
Will the Minister of HOME AFF-
AIRS be pleased to state: 

( a) whether it is a fact that there 
have been repeated intrusions by Pak-
istani Armed men in Gujarat border 
recently; , 

(b) whether it is a fact that these 
intruders come through small boats 
which are left on sea-shore after their 
chase by the State Police; and 

(c) if so, whether Government pro-
pose to replace the State Police by 
Border Security Force and if so, 
when? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFF-
AIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) No, Sir. 

(b) Does not arise. 
(c) The land border between Guja-

rat and Pakistan is already being 
looked after by the Border. Security 
Force. The patrolling of the checks 
portion will be taken over as soon as 
possible. 

LICENSING POLICY OF INDUSTRIES 

5186. SHRI K. P. SINGH DEO: 
SHRI PREM CHAND 

VERMA: 

Will the Minister of HOME AFF-
AIRS be pleased to state: 

(a) whether it is a fact that the 
Administrative Reforms Commission 
has made certain recommendations 

in regard to the Licensing Policy of 
the industries; 

(b) if so, the details of the recom-
mendations made by the Commis-
sion; 

(c) whether Government have ac-
cepted these recommt;ndations; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFF· 
AIRS' (SHRI VIDYA CHARAN 
SHUKLA): (a) and (b). The report 
of the Administrative Reforms Com-
mission on "Economic Administra-
tion" which contains certain recom-
mendations regarding industrial lic-
ensing has already been laid on the 
Table of the House. 

(c) and (d). The report was sub-
mitted by the Commission only on 
the 20th J ul Y 1968 and is still under 
examination. 

ARMY PEIlSONNEL KILLED BY KUKIS 
AND Mlzos 

5187. SHRI K. P. SINGH DEO: 
Will the Minister of HOME AFFA-
IRS be pleased to state: 

(a) whether it is a fact that Kuki 
and Mizo hostiles killed some army 
men in an ambush between Kangk-
pokpi and Karang on the National 
Highway between Imphal and Dima-
pur on the 18th July, 1968; 

(b) if so, the number of army men 
killed by these hostiles; and 

(c) the steps taken by Government 
to strengthen the force in the area? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF HOME AFF-
AIRS (SHRI K. S. RAMASWAMY): 

(a) Yes, Sir. 
(b) Two personnel of the Security 

Forces were killed. 
(c) Security measures are constant-

ly under review and are being inten-
sified to detect and prevent the acti-
vities of Mizo-Kuki hostiles. 




